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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).5663/2011
(From the judgenent and order dated 02/05/2011 in CRLR No.713/2011
of The H GH COURT OF M P AT JABALPUR)
RAMESH KUVAR SONI Petitioner(s)
VERSUS

STATE OF MADHYA PRADESH Respondent ( s)
(Wth appln(s) for ex-Parte stay, exenption fromfiling OT.,
perm ssion to place addl. docunents on record

Dat e: 04/05/2012 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTICE T.S. THAKUR

HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
For Petitioner(s) Ms. June Chaudhari, Sr. Adv.

Ms. Suneet a Chaudhari, Adv.
M. Prabhat Rai, Adv.

M. Anshuman Ashok, Adv.
Dr. Kail ash Chand, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

| ssue noti ce.

(Shashi Sareen) (Veena Khera)
Court Master Court Master



